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[RAJYA SABHA]

to Unstarred Questions 60

Measures against Dumping of Steel

781. SHRI NILOTPAL BASU: Will
the Minister of COMMERCE be pleased
to state:

(a) whether it is a fact that an appeal by
the SAIL to take measures against dumping
by some of the CIS, Asian and Eastern
European countries is pending before the
anti-dumping panel against dumping of
steel in the country;

(b) if so, the details thereof; and

(c) the time schedule for disposal of the
appeal?

THE MINISTER OF COMMERCE
(SHRI RAMAKRISHNA HEGDE) : (a) to
(c) No, Sir. A petition, received from SAIL
alongwith other domestic industry against
dumping of Hot Rolled Coils, Sheets,
Plates and Strips by the exporters from
Russia, Ukraine and Kazakhastan, has been
investigated by the Designated Authority
appointed under the Customs tariff Act and
the Rules made thereunder Levy of
appropriate anti-dumping duties has been
recommended by the  Designated
Authority, based upon which the Central
Government has levied appropriate anti-
dumping duties.

Steps to Curb Rising Prices

782. SHRI PARAG CHALIHA: Will
the Minister of COMMERCE be pleased
to state:

(a) what are the details of the steps
Government have of late taken to contain
the rising prices of essential commodities
within the country; and

(b) what has been the impact of each of
these?

THE MINISTER OF COMMERCE
(SHRI RAMAKRISHNA HEGDE) : (a)
and (b) The Government has accorded the
highest priority to the control and
stabilisation of the prices of essential
commodities. Apart from certain long term
measures to increase the production



